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PUNJAB VIDHAN SABHA

LIST OF BUSINESS

THURSDAY, THE 21st FEBRUARv, 2019
AT 10.00 A.M.

L QUESTIONS

Questions entered in the separate list to be asked and answers given.

CALLING ATTENTION NOTICES

1. SARDAR KANWAR SANDHU. MLA:-

II.

the Chief Minister towards exploitation of youths by
unscrupulous travel agents in the State.

(No. 17)

2. D SARDAR MANJIT SINGH BILASPUR, MLA I
ii) sHRr AMAN ARORA, MLA i
iii) SARDAR SIMARJIT SINGH BATNS, MLA I to draw the attention

of the Minister for Animal Husbandr:y and Fisheries towards
problem of American Bulls (Jersey), cows, stray animals and
stray dogs in the State.

(No.22, 33 & 42)

SARDAR HARPAL SINGH CHEEMA, MLA I
SARDAR KULTAR SINGH SANDHWAN, MLA I
SARDAR GURMEET SINGH MEET HAHER, MLAJ to dTaw

the attention of the Minister for Power towards high
cost of electricity in the State.

(No.23)

2. Shri Amarinder Singh Raja
Warring, MLA

to draw the attention of

This House recommends to the State

Govemment to prepare a master plan to
buiid sufficient and safe buildings for
Government Primary and Elementary
Schools in the State and sanction
special funds for this purpose and rope
the interested NRIs in this social
project.

This House recommends to the State

Govemment to prepare a master plan to
build sufficient and safe buildings for
Government Primary and Elementary
Schools in the State and sanction
special funds for this purpose and rope
the interested NRIs in this social
project.

UI. PRESENTATION OF REPORT

THE CHAIRMAN, to present the l2th Report of the Questions and
COMMITTEE ON References Committee for the year 2018-19.
QUESTIONS AND
REFERENCES

RESOLUTIONS

1. Sardar Harminder Singh Gill,
MLA

IV.

Hotn.
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3. Sardar Kanwarjit Singh, MLA

Sardar Dilraj Singh Bhunder,
MLA

5. Shri Som Parkash. MLA

6. Shri Pawan Kumar Tinu, MLA

Sardar Harinder Pal Sinsh
Chandumajra, MLA

Sardar Sharanjit Singh Dhillon,
MLA

This House recommends to the State
Government to take effective steps to
check the havoc caused by illegal
mining, to prevent air pollution caused
due to burning of straw and to avoid
dangerous effects caused on account of
degradation of environment in the
State.

This House recommends to the State
Government to make appropriate
efforts for proper maintenance of
memorials raised on a large scale in the
State to preserve the history and to
cteate awareness amongst the new
generations and connect them with
their history and heritage.

This House recommends to the State
Government to make appropriate
efforts for proper maintenance of
memorials raised on a large scale in the
State to preserve the history and to
create awareness amongst the new
generations and connect them with
their history and heritage.

This House recofitmends to the State
Govemment to take effective steps to
check the havoc caused by illegal
mining, to prevent air pollution caused
due to burning of straw and to avoid
dangerous effects caused on account of
degradation of environment in the
State.

This House strongly recommends to the
State Government to make appropriate
efforts for proper maintenance of
memorials raised on a large scale in the
State to preserve the history and to
create awareness amongst the new
generations and connect them with
their history and heritage.

This House recommends to the State
Government to take effective steps to
check the havoc caused by illegal
mining, to prevent air pollution caused
due to burning of straw and to avoid
dangerous effects caused on account of
degradation of environment in the
State.

8.
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9. Sardar Gurpreet Singh G.P.,
MLA

This House recommends to the State
Government to prepare a master plan to
build sufficient and safe buildings for
Govemment Prilnary and Elementary
Schools in the State and sanction
spebial funds for this purpose and rope
the interested NRIs in this social
project.

This House recoillmends to the State
Govemment to prepare a master plan to
build sufficient and safe buildings for
Government Primary and Elementary
Schools in the State and sanction
special funds for this pulpose and rope
the interested NRls in this social
project.

SHASHI LAKHANPAL MISHRA,
SECRETARY.

10. Shri Nathu Ram. MLA

CHANDIGARH:
THE 2OTH F'EBRUARY .2OIg.


